\ 2321 TEM NO. 36 REG STRAR COURT. 2 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (G vil) No(s).32757/2009

M S MEKASTER TELEMATI CS LTD. Petitioner(s)
VERSUS
M D. , PRADESH YA | NDUS. & NV. CORP. LD. &ORS. Respondent ('s)

(Wth prayer for interimrelief )

Date: 11/08/2010 This Petition was called on for hearing today.

For Petitioner(s) M. Rajesh Srivastava, Adv.
M. Raghvendra Pratap Singh, Adv.

For Respondent (s) M. A ay Sharnm, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Respondent Nos.1 and 2 granted four weeks tine for filing
Counter Affidavit. Await return of notice of Respondent No.3 to 5.
In the meanwhile |. A No.1 may be placed before the Hon’ ble Judge in
Chanber.

List the matter on 28.9. 2010.

(SUNI L THOVAS)
Regi strar



